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Mr. Cbairman; There are only three 
or four minutes left before we take 
up other business. It the hon. Mem
ber can finish within three or four 
minutes, I will certainly call upon him.

Pandit K. C. Sharma: Oh, yes. Sir...
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Mr. Chairmaa: How can ;both the 
amendments be accepted at one and 
the same time?

Pandit K. C. Sharma: I meant the 
amendment of Shri Bhagat.
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^HTf tr̂ T *iKift % TfT «ftr ^  % 

^  #  T̂fRWT % T̂TT̂  f  %ftfr5T
JTT ^ ^ m r r r  ? > t t  jt ?  ^  % 

^w?TT «rtr ^  qT?^^r 3ft ^

’̂ r f^  I ’T5^*Wt’’ Tra'«flT^^«tT?ifri
5^T ^  f f t f  ^ 4 ~̂ IH h T> ^  ITT

^  ITFT ^  I

Mr. Chainnaii: This debate will 
now be adjourned and we will take 
up the next subject.

SUGAR AND SUGAR-CANE PRICES
Sardar Lai Slai^ (Ferozepur- 

Ludhiana): When I expressed the desire 
the other day for one-hour discussion, 
I found ready support from the lead
ing Members of all parties in this 
House so that it is a matter of grati
fication that the subject is going to be 
discussed above petty party politics.

Further, I have the satisfaction of 
echoing the feelings of all the patriotic 
and intelligent classes of people who 
feel that justice ought to be done to 
the cultivators. (Interruption).

You might have read the other day 
news from U.P. and Bihar of the 
meetings that were held by the Chief
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Ministers of U.P. and Bihar and they 
have supported the cause of the culti
vators. Coming straight to the ques
tion of sugar-cane prices, I had said 
last time that there were only two 
ways of dealing with the problem, 
namely, (a) to guarantee to the culti
vator the cost of production and leave 
him a reasonable margin of profit, a 
procedure which should be satisfac
tory to both the consumer and the 
grower or (b) to allow full play to the 
law of “Supply and demand’* so that 
if the cultivators in years of over
production or in years of glut have got 
to accept a very low price, they may 
expect to get high prices in years of 
low production. But the present price- 
fixation policy is such which works 
always to the detriment of the culti
vator because if there happens to be 
over-production, then, of course, he is 
allowed to go to the wall. For in
stance, only two years ago when the 
price of gur had gone done to rupees 
five a maund against the controlled 
rate of Rs. 20 in India and the pre
valent rate of Rs. 25 in Pakistan, the 
Government did not care to do any
thing. While the cultivators were cry
ing in agony some of the industralists 
and some of the ‘‘high-ups'* here had 
the hardihood even to issue state
ments expressing satisfaction at the 
lowering of prices. On the other hand, 
if there is low production in any year, 
then control price is fixed to deprive 
the cultivator of the chances of get
ting good prices in that year.

The third alternative is to fix the 
price one year in advance. In Canada 
the price is actually fixed 18 months 
in advance to enable the cultivator to 
decide what crops to grow and on what 
area. Here, in India as you know, the 
price is fixed at a time when the crop 
is ready, when the cultivator has in
curred all expenses and when he has 
got no other alternative but to sell the 
crop at any price he can get. In this 
connection, what Pandit Pant, the 
Chief Minister of U.P. said, a few days 
back, is noteworthy. He said that if 
the price of sugar could not be reduced 
due to the then prevalent high prices 
of gur and khandsari, then there was 
no justification for reducing the price 
of sugar-cane last year. The cane-

growers were a weak party; cane being 
perishable could not be withheld from 
sale. They had, therefore, to agree to 
the reduced price. It cannot be denied 
that they deserved better and more 
sympathetic consideration. He said the 
Board should keep this in view while 
fixing the can prices. The House will 
agree that this is one-way trafl^c that 
is working all the time to the detri
ment of the cultivator; whether there 
is over-production or there is low 
production, it is the cultivator who is 
expected to suffer loss every time.

The report of the Tariff Board is fre
quently made use of in favour of 
reducing the prices, without realising 
the fact that the recommendations of 
the Tariff Board have turned out to be 
a pious wish, just as the Central Gov
ernment thought that India would be 
self-sufficient in food by 1950 or 1951— 
a pious hope no doubt—but which has 
remained unfulfilled and may remain 
unfulfilled because of the present 
policy of the Government. The real 
question is, has the cost of production 
gone down since the Tariff Board re
commended that price? It will not be 
denied that the cost of production, if 
anything at all, has gone up.

Secondly, if the Tariff Board recom
mendations were so sacrosanct, how is 
it that the Central Government, in con
sultation with the States, had fixed the 
price at rupees two per maund in 1948 
and subsequently at Rs. 1/12 in dis
regard of the recommendation of the 
Tariff Board? (Interruption).

Last year there was a drastic cut of 
25 per cent, as you all know. It was 
done in the face of the bittrest oppo
sition from the cane growers who even 
observed a day of mourning. It was 
done against the advice of important 
cane-growing States like the Punjab, 
U.P. and Bihar; it was done against 
the warning of the Indian Sugar-cane 
Committee which is the highest body 
concerned with sugar, and which 
warned the Government that a sudden 
and drastic cut would prove disastrous 

to the industry. It was done against 
the advice of the sugar-cane experts 
who warned the Government that this 
low price would leave no incentive to
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[Sardar Lai Singh]
the cane-cultivators to use fertilisers 
or insecticides. All these protests were 
ignored on the plea that the price of 
sugar had got to be reduced in the 
interests of the consumer.

Now, we have had the experience. 
Has the consumer benefited to the least 
extent? The cultivators were depriv
ed of the hard-earned income of 20 
crores of rupees on the cane that was 
supplied to the factories alone. But, 
has there been a corresponding de
crease in the price of sugar? I am 
sorry to note—and all of you would 
agree—that it is not so. Then, are 
not the cultivators at present justified 
in demanding from the Government 
the pro rata share of the extra profits 
that have been earned by sugar mills?

In this connection, I got only the 
other day, very interesting data from 
Shri Krishnamoorthy and Mr. Ranga 
Reddy, one of whom is the General 
Secretary of the Hyderabad State 
Cane-Growers Association and the 
other is the Vice-President of the Dis
trict Congress Committee there. I have 
no reason to doubt* their statement be
cause the Nizam Sugar Factory is 
practically a Government concern and 
the chairman of the board of directors 
is no less a person than the Minister 
himself. According to the statement 
that has been supplied to me, this fac
tory crushed last year 392,000 tons of 
sugar-cane as against 396,000 tons in 
the preceding year, that is, 4,000 tons 
less than in the previous year. But 
the actual production of sugar on ac
count of higher sugar recovery, was
40,000 bags more than in the preceding 
year which means an income of about 
30 lakhs of rupees extra. Over and 
above that, the Control rate was only 
Rs. 1/5 per maund as against Rs. 1/12 
in the preceding year; through this 
also they got another 40 lakhs of 
rupees or a total profit of 70 lakhs of 
rupees and no wonder that this factory 
is said to have declared a profit of 
Rs. 80 lakhs last year. When the 
sugar-cane growers approached the 
sugar mill and asked for pro rata share 
of the profits, a very interesting reply 
was received, stating that no doubt

there had been profit in sugar manu
facture but there had been enormous 
loss—enormous is the word that is 
used—there had been enromous loss in 
the production of cane which the fac
tory> had to produce. Could there be 
a greater proof than this that the 
actual cost of production was more 
than the control rate of Rs. 1/5? This 
is the state of affairs of a sugar mill 
which grows cane on scientific lines 
and they are said to have suffered a 
loss of Rs. 200 per acre even though 
they have kllowed Rs. 1/6/4 per 
maund for cane instead of Rs. 1/5 
control rate.

Our public is sometimes fed on 
cheap slogans and mutilated statistics. 
For instance, they say that the fall in 
prices does not affect production; 
secondly that sugar production is at the 
expense of food production and thirdly, 
Indian sugar has got to be cheap so 
that it may compete in the foreign 
market. I feel I must expose the fal
lacy or hollowness of these statements.

Firstly, that the price does not affect 
production: the price of cane in 1946
47 was Rs. 1/4 and the production of 
sugar was nine lakh tons. In 1947-48 
the price rose to rupees two and the 
production went up to 10.7 lakh tons. 
(Interruption) I have got limited time. 
If I am interrupted, the Chairman will 
have to give me more time.

The Minister of Food and Agricul
ture (Shri Kidwai): If the price is
raised this year, then will production 
rise?

Sardar La! Singh: I am afraid that I 
cannot get into a discussion for I will 
lose my time. This time will have to 
be deducted. Sir.

In the following two years the price 
was reduced to Rs. 1/10; the production 
also fell down to ten and 9.7 lakh tons 
respectively. In 1950-51, price was 
raise<l to Rs. 1/12 and production went 
up to 11 lakh tons, with the highest 
figure in the following year that is 15 
lakh tons. This definitely shows that 
the higher the price, the greater the 
sugar production.
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It is sometimes said that the acreage 
under cultivation is not affected. Those 
who understand the elements of agri
culture know that a fall or rise in 
prices cannot affect the acreage at once 
because the land for sugar-cane is pre
pared about a year in advance. The 
cultivator cannot do anything but to 
sow the same crop even though he may 
know that he is not going to get a 
higher price. Further, in the case of 
cancf, the crop once sown, has got to 
be kept as ratoon for one or two years.

An Hon. Member: Three years.
Sardar Lai Singh: So some times

these statistics are highly misleading. 
That is why some people strongly feel 
that we must not rely too much on 
statistics. In spite of this, however, 
when the price of cane was low in 
1946-47, the acreage was about 34 
lakhs, but with the rise in price of 
cane, the area since then has varied 
from 37 to 43 lakh acres, definitely 
showing increase in production.

A few days ago, in answer to one of 
my Short Notice Questions, the hon. 
Minister referred to a progressive 
farmer in Punjab, evidently referring 
to me. Personally, I feel that it is not 
advisable, it is not good taste, to enter 
into personal discussions. We are dis
cussing general principles. But let me 
mention that, firstly, the information 
that he gave was wrong; secondly, in
stead of getting information through 
other sources, spending so much Gov
ernment money, he could have asked 
me and I would have gladly given him 
the data. Thirdly, there are other 
cane-growers in the vicinity, includ
ing a retired Director of Agriculture, 
and another retired officer of the Agri
culture Department, and their records 
will show that the area under cane on 
their farms has gone down greatly. 
We should always discuss matters on 
principle. It is bad taste to indulge in 
personal references; nor does it serve 
any useful purpose. It may be a good 
political tactic, but it is not conducive 
to the proper understanding of the 
problem, nor to the creation of a better 
atmosphere. So I would not like to 
further indulge in affairs of indivi
duals.

The second slogan that has got pub
licity in the papers and also certain 
currency, is that sugar production 
affects food production. In this con
nection it should be remembered that 
sugar-cane occupies only one per cent, 
of the total cultivable area in India— 
to be exact 1.2 per cent. If there is 
an increase of even five lakh acres 
under cane, it will mean only one to 
two acres per thousand acres. Can it 
make any great difference in food pro
duction? Apart from this, there are 
60 million acres, which remain fal
low. The area is good, it is cultivable. 
In the face of this, increase of half a 
million acres under sugar-cane is not 
going to affect appreciably the food 
production. These are some of the 
statements which are taken at their 
face value by the public without being 
properly analysed. Further why should 
it be presumed that the increased pro
duction of sugar will be on account of 
increased acreage? It could as well be 
by better cultivation, proper manuring 
and by other methods. As is usually 
the case if the prices are good, people 
are inclined to use fertilisers, they are 
inclined to control pests and they are 
inclined to take other measures to get 
higher yield. Consequently, the area 
under sugar-cane need not necessarily 
increase. In this connection, if Gov
ernment were to enquire they will find 
that the quantity of fertilisers purchas
ed by the cultivators during periods of 
low prices would be small. On account 
of the low prices of their products, 
cultivators have no incentive to spend 
money on fertilisers. That is the ex
perience of agricultural experts.

1 have some other very important 
points to make, but as the time is 
short, I would skip over them. It has 
been said that the price of sugar has 
got to be reduced in order to enable 
Indian sugar to compete in foreign 
markets. Here again we must under
stand why the price of sugar in other 
countries is low. In Cuba, yield of 
cane is 62 tons per acre as against 13 
tons in India; in Java it is 56 tons. 
Further, because of superior varities, 
sugar recovery in other countries is 
also high. Apart from all that, an
other factor that contributes to the low
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price of sugar in foreign countries is 
that they utilise all the waste mate
rial of cane for the manufacture of by
products. For instance the sugar-cane 
leaves and bagasse are used for card
board, packing materials, insulating 
materials and so on. Nothing is allow
ed to be wasted. If there is no by
product industry in India, is the cul
tivator to be blamed for it? Is it not 
the Government or the industrial in
terests which should be held responsi
ble? Why should the lowering of prices 
be at the expense of the farmer alone? 
Government is taking something like 
rupees five per maund as excise duty 
and cess. Why can it not forego a 
small portion out of this? Why can 
the factories not be made to realise 
the necessity of improving their pro
duction methods? There is immense 
scope for it.

Then again another fraud is com
mitted on the farmer. Government 
allows only four annas per maund for 
the molasses that it takes for the 
manufacture of potable alcohol and 
power alcohol, whereas the value of 
sugar in these molasses is of the order 
of rupees seven to eight per maund.

Shri Kldwai: Not now.

Sardar Lai Singh: These are the
figures given in Government statistics. 
I am prepared to present it to the hon. 
Minister. This is nothing short of a 
fraud on the farmer—allowing four 
annas to the factory for molasses and 
expecting that sugar should be cheap 
in India ! There is ample scope for 
the use of power alcohol. For instance, 
the total quantity of petrol used in 
India is 240 million gallons. If 20 per 
cent, alcohol is mixed in the same we 
shall require a something like 45 mil
lion gallons, whereas the total quantity 
of alcohol that can be produced from 
all the molasses that we produce here 
will be of the order of 25 million gal
lons only. So that you may convert 
all your molasses into power alcohol 
and still not be able to meet your in
ternal demand.

Secondly because the price of molas
ses is so low. the cost of manufacture

of alcohol is very low in India. I have 
not got the latest figures, but the 
Indian Tariff Board in 1938 had cal
culated that the price of manufactur
ing alcohol in India was only six annas 
as tompared to Rs. 2/8 in Italy; Rs. 2/8 
in'Germany; Rs, 1/8 in Australia and 
Rs. 0/12/0 even in the United States.

Mr. Ghairman: The hon. Member
has already taken 20 minutes. After 
all the discussion is only for two hours. 
Very many hon. Members want to take 
part in it. ' Twenty minutes is the 
maximum time that can be allowed to 
the hon. Member.

Sardar La! Singh: I shall take only 
two more minutes, Sir.

Mr. Chairman: Then I should have 
rung the bell earlier.

Sardar Lai Singh: I do not think I
have exceeded my time-limit.

Mr. Chairman: This argument bet
ween the hon. Member and the Chair 
will itself take two minutes. I would 
ask him to finish his arguments within 
one or two minutes.

Sardar Lai Singfa: There are so many 
important points to be discussed which 
would have enlightened hon. Members. 
But I want to say only this. If sugar 
has got to be cheapened to enable 
Indian sugar to compete in foreign 
markets, the reduction could also take 
place at the expense of Government: 
that is the Government and the indus
trial interests should also share in the 
sacrifice.

Coming now to the price: in 1951 
the price of cane was fixed at Rs. 1/12 
per maund as against Rs. 30/8 ex
factory price of sugar. Before that, 
the price was rupees two. This incen
tive had resulted in the highest pro- 
ductionTc9! sugar in India in 1951. In
stead of making the best use of the 
happy situation and consolidating the 
sugar industry, Government thought it 
fit to kill the goose which lays the 
golden egg. What has been the result? 
The consumer has not benefited; the 
cultivator feels disgusted and the in
dustry has got a severe set-back, with 
the result, that production of sugar
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has gone down and the country has 
to import this year one lakh tons of 
.sugar.

Shri Kidwai: Two lakhs.

Sardar Lai 9̂ingh: The production
•of one lakh tons of sugar in the coun
try itself will provide employment for 

large number of our countrymen, 
-which is an urgent necessity. We 
should, therefore, not allow Govern- 
Tnent to import any quantity, especial
ly  when we can produce it locally.

There is a danger of the history of 
1949 of worst blackmarket being re
peated. Theie are other points which 
1 wanted to discuss, but I am sorry 
there is no time.
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’T jitS t f»rr^ ijtwT 
w ^ % t T » r p  i j H o  iTo t? I ^  » n i T  ?'>ri'Jc<T 

^ ? ftv  v̂ iTT vnprr^fvi]|f o t^^^ 
TTo |̂5ft»T̂ Fr5T, f^WfTTf ?f TrfVWM ^ 

^  ^ n^ft f r  <t Tw h

5T ?»nt ^<n: fsr^n? PFm t. 'rf’nni- ^  
^ * n T T  » T ^  ff t * n  ’ ■rrf^Jj’ ii

4  W  ^  ^  ̂ TrT ? PTfRfT j  A
inr^ ̂  ifh: VTSTT “̂ nprrj i

* f ^  %  ! T ^  >1, W TT %:

%  >?, < i w n r ^  *ft» r  ^  q W f  t  

i[?r ^ iH  v t  v ^ r  I ê w n ? T  ^Ti

«i*-»fl T ffi^ < »  t  *
3ft ^ » r  V r f ’ TT^’^ S T T ^  ITT'T %  ^ « I  f,. 
v i f N e ^ s r ’ i ^  8TfT %  »TT«r f , «r?rr ^  

^  v < n v ^ ^  ' ^ * r ^ , ^  W R  ^
^T?T ^  ^  5ft ^ m »TTT f t r

* r w f t r  ' j r f W f T  ? t  > rf |  %rYt

'TT ^ftr ^fT’ T ^  V F C T  ^  I ̂ ]| t T TI'

w r f g f ^ t  « f V
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^  WT? ^ vftw  Tt^ TTt? 
^  ^  <T, snr % <TTH
% W  in? ( '̂i> ^TT VTT5 *iH ^  

y I ^  »nr %
wftnr ^  ft«ft I fsy  
^  friT I FT f’Tff filTflrrsTf

^ « r  f * r f > T  I f f i f t  3fr f T € ^

f f S  ^ % W K 1T IT 5T 5% ^  
f v  f r f f f  % 5rr> *f

VT f (  f??n¥ 5T>nr '«nfiw i f*[^ 
*rri^^ftrp«*rw T  fv^rsnr^ 
"nr <rhr tw f̂irp̂ r i ^Pf’t fV*TW

»T»*T>fr3iTRT?> I f^*Tm<rsRT*rf>f 
^  % I f%JT ??T f̂r >ft otpt
nrm^n i fT*rr^'^t>wf ?r?>T^ 
»rf t , ^  ^  <»W«T '4t ^TWK ?t »it I 

HRrfli «ft w  ^  wTf vTift p irtr 
?w ja i  fH>fltsfi‘.5fT »w k  5t »T<rT ^ i

np> t  f w  % ^
■dH f̂ lpVT T̂*r% ̂  I

f»Tfl^^!nrR ^fifi[iT«ftTij;o <ft* % 
^m*r w«T*r jttsv t #  »TJft «ft i *t5 

^jfr sfFT »nft ^ I jrf  ̂%rrr ^nft t t  
*1^ W5T fpp% ?  ^  fwiTP! % <rtr 
WTWVT 3W Tt STTf

?t wizn' >R%fiWTw 
%■ <PT T*f I WT̂ TT ^irr fT ^nr
^o WT̂  ^  % T«R 3TT I  ?r>T

*niT ^ 5  ^  ^  ^
^  f'T̂TT I ^  ^  ^ WIT

f<!r
¥WflT 1 w  ^ ^  *rrr ^  ?*
if W8HT J fv  T̂PT S «f^  % *ft̂ T

Stari H. N. Mokerjee (Calcutta 
North East): It is good that we have 
an opportunity of discussing the

question of sugar and sugar-cane 
prices, for̂  we do not know where 
the cherubic self-satisfaction of our 
Food Minister is going to land us.

Shri Kidwai: To plenty.

SJiri H. N. Mukerjee: The other 
day, he told a Bombay audience that 
for all practical purposes our ft>od 
problem had been solved.

Shri S. S. More (Sholapur): So far 
as he is concerned.

Shri H. N. Mukerjee: That was a
preposterous statement, In any case, 
if that is so, sugar will be as dust in 
the balance and we shall be asked not 
to have a moment’s worry on that 
account. In these days, the ideas of 
the Food Minister and his doings re* 
mind me of what Clenienceau once 
told an English diplomatist about the 
dilTerence between an accident and a 
disaster. Clemenceau said that il 
President Wilson fell into a well, well, 
it would be an accident but If he 
got out of it. it would be a disaster. 
From- the way the Food Minister goes 
on these days, I am tempted to say 
that when we see Mr. Kidwai admitt
ing to have fallen into a pit of 
economic diflnculty. it is a sort of an 
accident, a deviation from routine; 
but when he proclaims from the house
tops his triumphant emergence into 
victory, then, more likely than not, it 
is going to be a disaster.

The story of sugar, the second big
gest industry in our country as far aa 
indigenous investment is concerned, is 
very bitter and very unsavoury. Sup
remely callous to the interests of 
the consimiers and the cultivators, 
who number some 25 million, the 
sugar barons have, with Grovemment 
assistance at every step of the sordid 
story,......

Shri Kidwai: I agree.
Shri H. N. Mukerjee......specialised

in a sort of unashamed racketeering.
I am happy that the Food Minister 
agrees. It is necessary for the Food 
Minister to recall something of the
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past. I will not go deep into the past 
because I have not got the time for 
that.

Shri Kidwai; I know something of
it.

Shri H. N. Mukerjee: With de-con
trol in 1947, this House ought to be 
reminded that the sugar interests 
pushed up the prices from Rs. 20-14-0 
to Rs. 35 per maund despite the gen
eral assurance that the prices would 
not rise appreciably. They made a 
clean sweep and they netted out of 
the consumers literally tens of crores 
of rupees. Later, under pressure they 
agreed that the price of Rs. 28-8-0 
should not be exceeded. But, once 
again, they did not make good their 
undertaking.

The Tariff Board examined this 
question later and said that these 
gentJemen were deliberately launch
ing upon a policy of creating a p^cho- 
logy of scarcity in the market and 
the public was made to pass through 
a crisis of scarcity even when, by all 
available accounts, the supply in the 
country was adequate to meet the 
requirements of consumption. In spite 
of this very instructive history and in 
spite of the 1950 Enquiry Committee 
presided over by Mr. Justice Ganga- 
nath, which asked the Government 
*̂to consider whether any action should 

be taken**—I am quoting its words— 
against the non-co-operating and pre
varicating sugar interests, in spite of 
all that history, Government went out 
of its way, at the end of the last 
season, to give the most favoured 
treatment to these notable benefactors 
of the human species in this country. 
*The result of it was that the small 
cultivator and the manufacturer of 
gur suffered considerably. Govern
ment gave up control on prices in the 
future and at the same time reduced 
the price to be paid to the cultivator 
by as much as 25 per cent: from
Rs. 1-12-0 to Rs, 1-5-0.

Shri Kidwai: How did it afltect the 
gur producer?

Shri H. N. Mukerjee: It affected the 
cultivator, no doubt, and it did not 
benefit the consumer. The only people 
therefore who netted whatever ad- 
vantalge came out of the transaction 
were the people who are so unsavoury 
and whose record I have already 
referred to.

Production during the current year 
has been a little over 13 lakh tons, so 
that, together ‘with the carry over, 
the total available was nearly 18 lakh 
tons. A little over nine lakh tons 
has been despatched from the fac  ̂
tories up to May, as against about
670,000 tons last year. The amount 
still lying with the factories would be 
about nine lakh tons. Considerable 
supplies would also appear to have 
been spread throughout the country. 
Yet, the Government says that the 
price of sugar has shown a rising 
trend in the past few weeks. The 
prices are reported to have gone up 
to Rs. 32 per maund and they say that 

' an ex-factory price which would be 
fair to the producer would be some
thing like Rs. 27 per maund. This is 
what the Government point out. 
Obviously the benevolent sugar in
terests are once again busily engaged, 
as the Tariff Board said, in creating 
a psychology of scarcity in the coun
try. Despite much public feeling, 
they do not seeru to have been dis
turbed, in spite of the proclamations 
from time to time by the Food Minis
ter.

Government has talked about taking 
firm action against profiteering and 
so on; but it does nothing worth while. 
I say that Government has been made 
to look intensely foolish. In a fit of 
insanity or very probably in a spirit 
of mischief, it has pitched upon this 
decision to import, the import of a 
commodity on which it has already 
reduced the existing duty to half. 
Normally, these imports are not neces
sitated by the stock position. The 
country does not need sugar from 
abroad. Though there is enough and
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to spare to meet the present require
ments, the much-needed foreign ex
change about which the Finance 
Minister has to worry his heart out, 
seems to be thrown away on this 
commodity. There can scarcely be a 
better way of advertising the Gov
ernment’s pathetic importance when 
it is faced by the powerful sugar 
interests in this country.

In regard to this question of imports 
and punishing the recalcitrant sugar 
interests, Government roars like a 
lion at one time and bleats like a 
lamb at another. On the 10th of May, 
this year, we saw in the Statesman a 
report of the Government letter warn
ing the sugar interests. Government 
warns the sugar industry that if 
prices continue to be higher and if 
that sort of thing goes on, Govern
ment would be constrained to take 
such steps as it might deem necessary 
to maintain them at a reasonable level. 
The Government asked the Sugar Mills 
Association of Calcutta to furnish In
formation fin rejgard to whatever 
action they proposed to take before 
12th May, 1953. They said also th^t 
the present rise in prices was to be 
attributed mainly to speculative 
activity and an all-round hoarding 
tendency. This was said in the Gov
ernment of India’s letter. Now, we 
find from the Free Press Journal of 
18th August that the Food Minister 
has changed his tune and says that 
India has to import at least one Iwkh 
tons of sugar not because of hoard
ing and the delebrate increase of 
prices, but because of the increased 
consumption of sugar by the people 
and the resultant shortage. This is 
most amazing. One day Government 
says that on account of hoarding and 
anti-social practices of these pro
fiteers, this thing has happened. The 
other day, the Government comes 
down and s&ys that the people are 
eating too much sugar and that is why 
this kind of thing has got to be done. 
If the Government was self-respecting 
and sel^^ellant. it would have made 
the sugar interests understand that it 
could not be played with. It would

have set up its own control of stocks 
everywhei*e and sold them to the dis
tributors at a proper rate. On the 
other hand, in regard to imports, G'jv- 
ernment has now said that we are 
going to distribute these imports 
through our own agencies. At the 
same time, Government says, after 
having supplied the State Govern
ments for distribution through ration 
shops and co-operative societies. Gov
ernment would allow private aier  ̂
chants to take charge of a large share 
of these imports. This is an attitude 
which has got to be put an end to. 
Government ought to con>o forward 
and say that today it is very necessary 
and desirable to requisition all stocks 
and fix a statutory price and that 
sugar would not be imported.

If sugar is imported, the impost on 
our indigenous sugar ought not to be 
as high as it is. Today, the posit’on 
is, the import duty on sugar comes to 
Rs. 5-2-0 per maiind or Rs. seven per 
cwt., while the impost on home-made 
sugar is Rs. 5-10 per maund. We 
talk of buying swadeshi; at the same 
time, we are doing this kind of thing. 
We forget the cultivator altogether. 
We say that the cultivator should have 
higher prices fixed for his sugar-cane; 
we say that the consumer should be 
protected; we say that statutory res
trictions ought to be placed upon the 
doings of these sugar industrialists 
and we say that efforts ought to be 
made to keep our economy going pro
perly. What I fear is that our Food 
Minister has a kind of superb In
difference to whatever is happening 
around us, and he is impervious to 
vvhatever does not suit his fancy. He 
delights In such Gilbertlan situations 
as when he says food is plentiful 
while people are starving and stark, 
sheer starvation is stalking the land.

My time is up and I had so much 
other material which I could place 
before the Rouse, but I cacnot resist 
the temptation of ending my very 
small contribution to the debate this 
morning with a limerick which some 
of you might know, which seems to
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m the Food Minister to tlie “ t’\ abso 
lutely peifectly. The limerick says:

“A wonderful bird is the Peli
can,

His mouth holds more than his 
belly can.

He takes in his beak, enough 
food for a week.

But I am damned if 1 know how 
the hell he can” .

^  WTT t  Pp

(Tff ITT 'TJf? ^  ^  ^  *nTr

am  ^  T?: ^  f ? !  ^
m ^  ^  ^  ^nnr TTfT ^

I  '3W IT 3rft WT ?ai%»TT ^ ^ 5 ^  I 
<rnj>r 4  ^  f  PF^rf^
STTT ^  W  % TW PP

w f ^  ^  3TFft t- 
^  ^rmr t  

^  9TW t', ^  I t  PP
MIHRht #3fr ^'TTSR: trgnfl̂ CT #ITR 

?»T ^  ?H5%,
^  vrr ̂  ^  VTT ,̂

n? ?nr ^  #  T #  ^  5ft 4‘
’5{f*rT PP '*ft ^  %

fifHH ^^«ii{l ^
I  ftf fjp*TPT ^  ^  #  «nr
a rrv  ^  ^  5?! t o t  f ir w , * r f t

’fft pF»fV ^  ^  iff 
^nnr 4  fvw9rirrt|<ftvff srvif 3^rir 
f>T % ^  % T?! #  ’i j ’ TT ^  ^ 5 ^  ?rt

f R V T T  #  ^  ^  ^  T ^ s T  ^  J T T n r r  

^  ^  I % «C T %  i r s n ^  » ft  

dW l 9TV1T •ft *0(d $ ftf (^n*ii
i f t  4 w T f ^ V P T  V T  fS IR T T  V T  5>T

?f*W #  ^^hft^sft^VSH 'fiH TI

irirqifvr^r: 4^̂ [4̂ FaRT ^  
r̂*Tfr #, ^  ̂ nnff

^  ^nrw #, ^  ?Tir ^  $ff̂ v<pT
f^T^, vftr T̂FT ^  ^  « r fw  I A 
ir?HT3m um ^  ^  ^
cTCî  It ^ I ^  <

W  ^ ^ f^ T  ^  A I
p̂tt m *r?% 

^  ^  8 ^  ^  ^ ^ ftrrr I
shtwiT ^  f ,

TK ’STŜ  ?TT̂  %
P ft ^mrrr ^ %

^  * 
t r w ^  w r  ^  # WT
^ T ?

f^prr w r  f m  ^
^  f̂JWTT ^  f̂tK ^  ^  f

«nrf^
f̂rsTT ^ ĤTT ”3R ^  ^
?Wt I  ^  cIT? ^

VX% ^  ^ ^ ^00, \3oo iTT^T

^  ^  ^  ^  WTT ftm  I

^  Jf •TOT ^
w m \  I ff\o ^ %ftK
fl^TX ^ I %
3?TT IT? ^  jfr?: m m  Pr i^r ^ t  
^  5 ^  ^  ̂  fm vH  % ?T«r ^
^^^srpnrri nw^ftr^fv^^^pwrnrsr 

I  ^  infyir ŝ  ^  inr »nft 
^  t  ^  % ^rf
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^  *nrr, ^  
«rr# p  ifiTT t  i ^
W T ^ f p F
t  ^  ^  fipiT "WT f̂TT, tl+jlM) *̂TT TT 

HT ^  I

f f  %ftpr «T f, f»T 
t  fv  v lw f ^ ^̂ TR,

?ft T̂T# ^  ^  t  W? ^ f t ^  ^
^  ftr^TT ^ T *r  I W  ? T T ^  rft

7  ̂ T̂TTT ^  i f  WTT,
^  f  ^  ^  ’ff ^  I ?nT ^  t

-f^ mnr ^  vt^ *PT̂  ̂  ̂ 'd ^  ^
•̂ ?r w  ^  ^T ^ T
T^>ii*ft %, ^  ?,

^T^snfrf fspR'^f^^rrsr
0  ^  f f  f r  ̂  9pn: 3fT?̂  %

^ m \  wlf5T^aft^^H^<Trsrir»T 
^  ^  ^  ?TT? ̂  ^ ̂ T *Tfft ̂  5

^  ?TTf j f  f. ^  %
^ pr ;̂ w ^  i( y Fi w  ^  1
^  ^ T  ^ ftr ?rnr ^  tt#
T?: frnr ^ r^ , ^
ir\T «R%, ̂  r̂rsr ^  ^
.?t^  I

^T*T ^ f  I

«ft : A flTT % ^  ^
f^ p ;^  ^  A f̂t

f  I ^ T!? ¥  ̂  ̂^
jPTTT % ^1 ^ ^  5?rnT if̂ V̂ T
%  «n^ ^  ̂f*P ^  WTT ^
^  ^ I r̂fti %r*ŝ  ?!T  ̂%

ftfTOTT T̂RTT ̂  «rrw prrtt w r
fv  f*r ^  iTT^ ^ Wnfl*

I

^^nwwrrr'?;? 
i(5?f ^ ^  f  I ^ 1̂5

^T^pF%5T^5nVTilTI ^ ^  -̂ I’̂ di

^ fv  %?r %(tx f*T % T?: w
T̂TW T̂?ft ^  % tftr ^

^  liTT ?twr w!^  ?ft ^  ^ ^
firww ^  ^irm> i ( ? ^ )  ^  ^
irrr w  I fiT ^  TH T̂vifhrn* ^

I 1J15 H T T  ^  S H R  ft I #  3 R

^ T  ^ PfT 5T w  rft ir^
fri55T ^  H?T?Tir t  fpr ^

?rf  ̂ T furr^
\\\ W T % ^ $ c n  ^00 ^3^^ m ^ i\  
%ftT5T ?nn: ^0 0 ^ ^T

^*5^00^0 |trif^glffO’
n̂riT ^ t  • ^  r̂iff 11

^00 I T T f r r #  ^

3T5T ^  ^  ^  ^
Ui\i % arr̂  *rj’TT fv  f^ jr. h 
^  WTK ĵpT ?pc? ^  <rrf 5 
^  ^  f0 [ ^  «ft ^  «r^  ?JTrfi-
^  I ^  f̂? ^  ^  ^̂ Tff %, ^ r
5*n^ Pfh'wi ^ «F?T,
5^ iPT ^  «PTt̂  li^T  fr*f 9friff t̂, 
«F?rn};Jî  %■, T̂? ^  ^  ftr

^  ^  ^ ftr*rr i îRft

f% ar?T ^  fW H  T? I A ^
^PT g; ^f^rT ^ I
?fr arrif ift ^  f^rvm; f̂ ir̂  % ^

^  ?»rr^ f ^ R  % ?fm# f ,
1? ^  ĴRT T̂PTT 5HW f*r^ I 

fTFTiT? fTf[ 3ar^ ?  finrfCT^
#̂ lr ftrm ^  ^fWT 5 1 ^  ̂  ^
ITRT fŴ TT *rt T̂VTTT ^ ^

W  f*FT P̂PWT ^ i^ îi f^  
^  ̂ PT ffrT iTR ^  RfFT

^ ? m T w r t i  n  vr#
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rft
grr i#t itT'T fVigrHf vt  ̂  FfCTT
JTfe W TT IT? f  f T  # *T 5ft ^

^  ^  srr>T MI ’h<A %
5mr ify ^ Kft

^  '»llrft ^  JTT ^  

5TRft t ,  f? r  %  ^ T « r  ftf*TT5T

f V ^ F T  51 SRT, W h !

W f « W  ?T ^  ^  F H T  ^  ^ T  

' ' T T ^  jj f V  v T F r f ^  T T  Jl?

%!T ^  tftnP ^
• ^ R  W T^ * I H  « ft , ?nr ’ ffT O  ^

^  «rr, ^ ftR  3R- ^  ^  ^r ^
jfftr TT f?r ,̂ ^  sfli*WH
TO niTT, 4  r̂ 55t^  ^  fT <fk ofr 
i r t V T  «T f^>T 5 ^  ^  ^  V ^ ’ TT
»m?r 3rsrfT?rnTST ?i ^
^  ^  'a*-*fl<{ VT 35  ̂ ^  sftnSPT
^ ̂  ^  ̂% ?nr •!>)'
' I T  5 ftf 5ff T W  gW T J T f « f t  3ft

^ «F«nr % ftrs 5>TT  ̂I ^
= ;.^  H r e r Z r T f f  f<5T ? l ) 0̂ ^ % 5 ^ « T  

»tT  sft5T %  a ? o , y j  ? n w

5̂ 1% ^ ^ )  ^  l^sr %  ? m  * i T  \o ^ T O  

? i i i ) %  < n ^  ' t t  
?v.c; H w  err f f  I

Prof. S. N. Mlshra (Darbhanga 
North): May I suggest that at this 
■tage wc should have the pleasure of 
listening to the hon. Food Minister,
80 that we may seek clarifications 
from him on the points that may arise 
from the speech, because the issue is 
getting confused?

Mr. Chakman: The difficulty wUl
be to see who is going to avail of the 
chance to speak last. Many hon. 
Members want to take part, and it 
may happen that their objections may 
not be answered if the hon. Minister •  
speaks in the middle of the discussion.
So it is always discreet to hear the

hon. Minister last of all. If the hon. 
Minister wants that some part of the 
time may be taken away by one of 
the other hon. Ministers, then the 
difficulty may be avoided.
/p rof. S. N. Mishra: But what about
the trio?

Mr. Chairman; If more than me 
hon. Minister wants to participate, I 
have no objection.

Shri B. S. Murthy (Eluru) One 
Minister c^n speak now, and the other 
can speak later.

Mr, Chairman: Does the hon. Minis
ter want to speak now?

Shri Kidwai: No.
tJVlrv ChaJmana 1 cannot force an 

hon. Minister to speak. If he does- 
not choose to speak, it is not right on. 
my part to ask him to specOc. The 
hon. Minister says he is a sugar ex
pert himself and so he wants to have 
the entire time to himself. So, let us 
proceed with the debate.

Shri Tulsidas (Mehsana West): L
am sorry I was not in the House when 
the discussion started. I would like 
to remind the House that when the 
question of sugar excise duty was be
ing discussed in this House, I made 
certain points, which I want to stress 
now, for they are particularly essen
tial in the larger interests not only 
of the industrialists, but also of the 
cultivators.

An Hon. Member: What about
consumers?

Shri Tulsidas: I would like to point 
out that unless the sugar industry as 
a whole Is stabilised in the countiy^ 
it is not possible to pay to the culti
vator an economic price which would 
be considered as a fair price. I pointed 
out last time that the policy of our 
Government up till now has been to 
vary the price of sugar-cane from 
year to year. In one year, the prices 
of sugar-cane are put up, and the pro
duction of sugar-cane foei up. But 
the next year, the poor farmer is 
placed In a miserable position, because 
of the fact that the price of sugar
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comes down, as also that o£ gut, and 
sugar-cane, even if its price is lower, 
is not released. Thus the sugar-can© 
grower is not able to get a fair deal.

Of the total quantity ol sugar-cane, 
only 20 per cent, is given to the indus
try; nearly 80 per cent, is marketed 
for the production of gur or khand&ari, 
or something like that. In Uttar Pra
desh, the total production of sugar
cane was 58 million tons. Out of the 
sugar-cane consumed by the indus
tries, lor white sugar it is about 26 
per cent. This was the figure in 1951
52. In the previous year, it was 
19-61 per cent. Of this 26 per cent., 
Uttar Pradesh consumes about 15 per 
cent. I want to point out, the sugar
cane price i*eceived by the farmer 
must be based not merely on the sugar 
prices, but also on gur prices and 
Khandsari prices. I fully appreciate 
the point of view that the cultivator 
rnust have some stability in regard to 
sugar-cane production. It is so not 
only in the case ctf sugar-cane, but in 
the case of othei* commodities as well. 
Unless our agricultural economy is 
stabilised, and the cultivator is given 
a fair price, for a long number of 
years, in respect of each commodity, 
he will be at the mercy of others. 
Otherwise, if he produces more, he 
will get a lower price; or, i f  he pro
duces less, the price will go up, with 
the result that he will produce more 
next year, to get a low price again. 
This is the case with almost every 
agriculturist in the country. I appeal 
to the hon. Minister, that he being a 
person from agriculture, he should see 
to it that the cultivators must have 
stability over a long number of years. 
Unle.ss that is done, it will not be possi
ble to maintain our agricultural eco
nomy in proper shape.

There is one other point which I 
would like to point out. Last year we 
had a stock of three to four lakhs of 
tons, and we had a very large carry
over. I had then appealed to the Oov- 
ernment not to fritter away this stock, 
but to keep it as a buffer stock, so that 
whenever the prices go up they can

come out with this stock, and sell it 
in the market. When I said this last 
lime, I was rather ridiculed, and I 
was told what are you going to do 
with this stock, if you are not going 
to expoi t this stock. The position is 
this. If we were to export that sugar, 
we would have had to import a very 
much larger quantity of sugar from 
outside, as we are doing now.

So far as gur is concerned, the pro
duction of ffur has gone down. In 
1951**52, the area under cultivation was 
five million acres. In 1952-53, it has 
come down to 4:2 million acres. The 
result was that the price of sugar 
went up, and the gur price also went 
up along with it. This has been the 
position, and the cultivator had no 
stability of economy at all. I would 
request the hon. Minister to see that 
the cultivators are given a fair pri(,‘e, 
which will ensure for them an econo
mic living.

I now come to the question of 
sugar, in respect of which I have to- 
urge the same point again. This 
year, we are importing sugar. What 
is going to happen next year? The 
area under cultivation has been re
duced further by nearly 25 per cent, 
and the prices therefore, will go up. 
The year after the next, the produc
tion will go up, the area under cul
tivation would go up, but the prices 
will be so less, that in 1954-55, the 
farmers will not be able to sell their 
products, even at the economic pric*?. 
This will again result in lower pro
duction. Is all this fair to the cul
tivator? Even for the next year, I 
would request the hon. Minister, in 
the interests of increased production, 
to see that a minimum economic prif*e 
is paid to the cultivator.

Now what does the price of sugar 
consist of? Sixty per cent, is sugar
cane price: 18 per cent, is the tax; 
ten per cent, is the manufacturing 
cost, while five or seven per cent. Is 
the distribution cost. If that be so, 
what is the price that will have to be 
paid to sugar?
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[Shri Tulsidas]
When 1 spoke last time, I was 

j[iven the balance-sheet of the Decaii 
Sugar Factory, showing the porAts oi 
the factoiy. In the south, the produc
tion of sugar-cane is about 45 tons on 
an average per acre. In Uttar Pra
desh and Bihar, the farmer produces 
about 15 to 20 tons on an average, 
if we could create conditions where
by the farmers can be given an in- 
centttve to produce more, we will 
benefti to that extent. Otherwise, 
what happens is this. If the State 
Government takes about three annas 
per maund of cane, it comes to nearly 
rupees two per maund of sugar.

Nothing has been done for the 
^development of the Sugar-cane pro
duct. The recovery has gone down; 
the quality has not improved and the 
farmer is not V)enefited. So I would 
request the hon. Minister to go in
to this problem and I would Be one 
with him in this repect. The ecc- 

*nomy of the agriculturist as well as 
the •Misumefr should be sdfibilised.

An Hon. Member; What about the 
prices??

Shri Tulsidas: I am not discus- 
ing prices heî e. My point is only 

.about oconomic stability.

Mr. Chairman: I find that many
hon. Members are anxious to speak« 
May I request the hon. Members to 

^imit their speeches to five minutes, 
otherwise, it will be difficult to allow 
rmany Members to speak.

H o R n :
^
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[?rro f%g]

^  I

Shri Sarsngadhar Das (Dhenkanal—
West Cuttack): It seems to me as if 
sugar is hardy annual in this House 
and the industry is completely a rac
ket. Starting from 1947 the consum
ers and the cane growers have .been 
fleeced by this industry and, strange 
to say, that it seems to be the pet son 
of this Government.

An. Hon. Member: Step son!
Shri Sarangadhar Das: No. Pet son. 

(Interruption)

The time allotted to me is very little, 
I wish to point out that there is a dis
pute about the price of sugar-cane or 
sugar. You take the cost of sugar  ̂
cane into consideration before you fix 
the price of sugar so that it will be 
profitable for the industry. Why do 
you not similarly find out the cost 
of raising sugar-cane and then fix the 
price giving a small margin to the 
grower—a margin that would be com
mensurate with the margin that is 
given to the industry? But you do 
not do that. All the time you fix a 
price arbitrarily according to the dic
tates of the sugar industry.

In this connection I wish to point 
out that 1 am rather surprised that 
all the Membei^ who spoked belbi« 
me did not go to the root of the 
matter. Unless the yield of sugar- cane 
is maintained at 45—50 tons per acre...

Shri Kidwai: Maintained as it is to
day!

Shri Saran̂ radhar Das: In U.P. and
Bihar the average is no more than 15 
tons per acre while in the south it is 
40— 45 tons per acre. Unless you raise 
the yield of sugar-cane per acre you 
ran never lower the price of sugar xu>r 
the price of sugar-cane.

As it is now, according to my cal
culations, the price of sugar-cane 
should be Rs. 1-12-0 a maund and not 
Rs 1-5-0. And, in order to do that, it 
is necessary that the Government

should go into the growmg of sugar
cane, the climatic conditions necessary 
and all that, so that they can have a 
scientific basis for growing of cane and 
^he manufacture of sugar. I say, 
..scientific, particularly because our 
Prime Minister in everything nowa
days says ‘‘scientific, scientific,” and 
this sugar industry is the most un
scientific thing in the world.

Hon. Members: In India.

Shri Sarangadbar Das: In no other 
country is the basis so unscientific. The 
yield of sugar-cane, the main raw 
mal̂ 3rial necessary for the industry, 
is only 15 tons per acre. You can 
never adjust the thing so that yom 
will .be just and fair to the grower 
and to the consumer as well. It is im
possible. So, a scientific study of the 
sugar industry beginning from agricul
ture to marketing and the utilization 
of bye-products is very necessary.

In this connection, I want to say 
what kind of racket it is in this indust
ry, and how the Government and par
ticularly this Minister of Food and 
Agriculture patronize this racket. In 
Deoria District of Uttar Pradesh, there 
are 13 sugar factories which owe the 
cane-grower and the working men in 
the mill who have worked during the 
seasons, Rs. 60 lakhs. Out of these 13 
factories..........

Sbfti Kidwai: May I know how I 
am concerned with this?

Shri SarangadQiar Das: You are con
cerned.

Shri Kidwai: No.

Shri Sarangadhar Das: Pardon me— 
you ask me a direct question. One of 
these factories is the Jagdish Sugar 
Factory at Kathkuian; another is Pand- 
rauna; Ramkola is another; another is 
Lakshmiganj; another is Khadda; and 
the last one is Captainganj. And there 
are still seven more, but I cannot give 
the names now. Regarding particularly 
Kathkuian—the Government of Uttar 
Pradesh has given the control to the
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isame managing director who had mis
managed the factory. The Raja of Pad- 
rauna in the Gorakhpur district is the 
controller and under his management, 
it has become worse and worse, so that 
today, the factory owes Rs. 17 lakhs to 
the growers and about rupees two or 
three lakhs to the working men.

Achi^rya Kripalaai (Bhagalpur cum- 
Purnea): If you accuse the U.P. Gov
ernment he will agree with that.

Shri Kidwai; I agree. May I give 
further information besides this? The 
Kathkuian factory owes others about 
Hs. 16 lakhs.

Shri Sarangadhar Das: 1 know that. 
There are other liabilities. I wonder 
why%nder these circumstances—there 
is nothing to laugh—the factories are 
not taken over by the Government 
under the Industries (Development 
and Regulation) Act. You have passed 
an Act, an amendment, lately, and yet 
you do not act and you let the grow
ers and the working men suffer. When 
they say they can l>t taken over and 
he run in a cooperative manner, you 
•do not pay any attention to that. What 
is this Welfare State you talk about? 
There is no welfare—nothing. It is the 
welfare of the money-bags—the mil- 
owners, not of the grower, not of the 
consumers, not of the workmen. You 
are sacrificing all of them in favour 
of the money-bags. This must fee stop
ped, and the only way to stop it in 
this particular case is to take up these 
factories and find out why they are 
running at a loss.

Shri Kidwai: That is what we are 
going to do now. j
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y .Shri SyanuuuMlaB Sahaya (Muzatlar- 
pur Central): It is difficult to express 
oneself on a question like this in a 
short time. But I shall take whatever 
time 1 have in drawing the attention 
of the hon. Minister through you, Sir,, 
to the i^peciai circumstances obtain
ing in my province ot Bihar.

Firstly, I agr.=?e with the hon. Min
ister’s general policy that it is neces* 
sary at this time, at this late hour of 
the life of the sugar industry that some 
attempt should be made at stabilisa* 
tion of th  ̂ price of sugar, of the cost 
in producing sugar, of the cost of 
sugar-cane and other allied matters— 
of the use of molasses, bagasse and so 
on and so forth. But, in doing so, all 
that I will try to impress on the hon. 
Minister is that it is a proposition 
which has suffered long and any at
tempt by him or anybody else to bring, 
about these reforms in a comparative
ly short time might not only not 
achieve the object he has in view, but 
might perhaps be harmful. Take the 
question of the present state of afTair»
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in Bihar. First of all, it is an accept
ed figure of the Government of Bihar, 
that the acrcuMe in Bihar under-sugar
cane has gone down by 15 per cent.

Shrl Kidwai: I think the hon. Mem
ber has not ibeen correctly inlormed. In
deed statistics we have received from 
Bihar show that there has .been an 
increase this year instead of decrease.

Sbri SyftBUiftiidaii Sarhaya.: I suppose 
sometimes figures also give erroneous 
impressions. All that I will request the 
hon. Minister is to confirm his state
ment, because what I am telling you 
is also a statement from the Goverti- 
r.icnt of Bihar.

Shri Kidwai; We receive our returns 
from the State Government and I find 
that last year the acreage was 3,36,000 
and this year it is 3.61,000, an increase 
or 25,000.

^  Shri SyamnaBdaii Sahaya: Perhaps 
you know that when taking years into 
consideration, the State Governments 
f?ojisider a year to be a particular 
period. All that I'will say is: please do 
not accept my figure; but I request you 
t̂ ) get it confirmed, and no more. In 
any case, the position' that I have be
fore me—and I say so on good authori
ty—is that there has been a decrease 
in acreage.

Then again you are aware that a 
large area of cane, particularly in 
North Bihan and also in parts of South 
Bihar, has suffered from floods serif 
ously. The cane to be crushed this 
year is not likely to be more than five 
crores or a little over as against seven 
crores last year. That is what we ap
prehend, if I may say so. Now, this as
pect, in my opinion, ought to weigh, 
if not io r  a general consideration, for 
a special consideration on a special oc
casion, with the hon. Minister.

The second thing, in connection with 
Bihar, has suffered from floods seri- 
attention, is that there have been mills 
who had tram-lines put up for years 
and years, and in some cases when the 
tram-lines were put up, the mills had 
entered into an agreement with the 
District Board where they stated that 
they should not charge any transport

cost on sugar-cane. On this ground* 
the District Board permitted them the 
use of the lines. Now, under your pre- 
'sent awrafclgementJ—I do iknoWi speci
fically, but I understand that under the 
present arrangement—the cost of' 
transport to the mills will be deduc
tion out of the cane price which, I 
understand, you propose to fix at Rs. 
1-8-0. I submit that that will be a pro
cedure which will not be warranted 
.by conditions obtaining in the pro 
viiue not now, but for years past, and 
therefore, I will request that this mat
ter should receive your kind and fa
vourable consideration.

The next thing I will draw your 
attention to is that it has been stated 
on more occasions than one— and per
haps that has been the impression going 
round—that the price of cane at gate 
and at rail-heads may be necessarily 
different. I say ‘necessarily’ purpose
fully. I feel that sometimes the culti
vator, in order to carry his cane to the 
rail-head, has to traverse the same dis
tance as when he has got to go to the 
gate. Therefore, this differentiation 
also, in my opinion is not justified.

The next thing I will draw your at
tention to is the addition of what is 
called a State cess in the price of 
sugar-cane. I know you have your diffi
culties in the matter. I know you have 
the difficulty of different systems ob
taining in different provinces. I know 
also that in some provinces, on account 
of a lower cess the grower will get a 
higher price than in others perhaps 
where there is a bigger cess, and you 
want to use this method in order to 
bring about a similarity about it. 
While you may be doing .so with an 
object which is all laudable, you will 
appreciate that the burden on thr 
grower in one part will be very great. 
Therefore, I will request you to use 
your kind offices with all the States 
in India who are concerned so that 
there may be some kind of similarity 
in the matter of assessment of cess. I f  
you are able to use your kind offices,
1 have no doubt that this matter will 
be settled in every way without in any 
way injuring the interests of the culti
vators of Bihar.
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[Shri Syamnandan SahayaJ
Apart from these things, there are 

just two matters to which I would like 
to draw your attention. In a recent 
•Control Board meeting—I do not know 
whether I am disclosing any secret, 
but that is my information and I have 
:no doubt my information is authentic— 
in Bihar where the hon. Chief Minis
ter of UP. was also present— p̂erhaps 
he presided at that meeting— t̂he mill- 
owners expressed the feeling that it 
was not possible under the present 
trend of market conditions to reduce 
the price of sugar to less than Rs. 29 
or Rs. 30 as it obtains now. If that is 
so, and with all your experience of 
the last two years or one and a half 
years in the Food Department, you 
feel along with them...

Shri Kidwai: I do not feel along 
with them.

Shri Syanmandan Sahaya: Sometimes 
you feel. Therefore, we are apprehen
sive as happened last year. The price 
of sugar was not as you wished it to 
be. Now, even if you fix Rs. 1-8 with- 
.out the cess and other things......

Shri Kidwai: I did not fix it.

Shri SyamAA*>«laii Sahaya: I do not
say you fix H. What I say is that if 
you fix it, even then, as you yourself 
.said in a statement, the price of sugar 
ought to be Rs. 27 or Rs 27-4. You 
will find that in the past years, for 
instance, in the year 1948-49 when 
you fixed the price at Rs. 1-13, the 
price of sugar wap Rs. 28*8. -A^ain in 
1949-30, it was fixed at Rs. 1-10 9 and 
the price was Rs. 28-8. In 1950-51 vhen 
the price was Rs. 31 for North BihiUr— 
not for the whole of India; for the 
■whole of India it was Rs. 29—it was 
fixed at Rs. 1-13. I. therefore, feel that 
our apprehensions may be justified, as 
happened last year. In order to bring 

.̂ down the price, even this year you go 
to the extreme length of importing 
sugar. No one knows better than you 
that We have not been successful in 
this. If that is so, our apprehensions 

kJo deserve consideration at your hands. 
There is no use making the sugar-cane

grower suffer, and as for the consum
er, the remedy lies in the Government 
purchasing the stocks.

Before I resume my seat, I wish 
again to request the hon. Minister to 
consider the case, particularly of Bihar, 
sympathetically as it deserves sympa
thetic consideration.

Shri V. B. Gandhi (Bombay City— 
North): I do not know how to begin.

Shri Velayudhan (Quilon cum Mave- 
likkara—Reserved—Sch. Castes): Be
gin with sugar.

Shri V. B. Gandhi: However, there is 
one particular feature of the present 
policy of Government in respect of 
.sugar to which 1 am going to confine 
my .Jkbservations, and that policy is the 
present decision of the Government to 
import sugar. Just about ten days ago 
we were told that Government had 
taken a decision to import about one 
lakh tons. Subseauently, we are in
formed that the Government have now 
decided to increase the quantity to be 
imported to two lakh tons.

Shri Kidwai: The first announce
ment was ‘two lakh tons*.

Shri V. B. Gandhi: Two lakhs. Very 
well. Now. on the basis of the facts 
that are already available to us, it is 
very difficult to imagine that this import 
of sugar is necessary for consumption 
in this country. In answer to a ques
tion we were told by the hon. Minister 
of Food and Agriculture that 14.91 
lakhs of tons had already been releas
ed from factories. We are also told that 
some 2.42 lakhs of tons of sugar, are un
released and are with the factories. 
That makes up a total of 17.33 lakh tons. 
By any calculation—even granting the 
new theory that is being put out that 
suddenly people in this country have 
started consuming sugar voraciously, 
even then—this quantity should be ade
quate. Of course, I must say that 
about 2.04 lakh tons could not be re
leased for want of wagons. But stiU 
you are today possessed of this quanti
ty of 17:38 lakh tons.
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Shri Kldwai The factories today 
have got only about four lakh tons; 
the others are soldr

Shri V. B. Gandhi: These are the 
releases that were made from the fac
tories since December I. Now, in the 
case of this situation, here we are im
porting two lakh tons and if my cal
culation is correct, it is going to cost 
this country something like Rs. 11 
crores. By this policy of importing 
sugar we a^e going to pay this amount 
for sugar which is not necessary for 
our consumption.

Shri Kidwal: May I ask the hon. 
Member why it is not necessary? For 
the next four months we have got only 
four lakh tons.

Shri V.B.Oajidhi: I will try to pur
sue my trend of argument. The country 
is going to be asked to part with 
something like Rs. 11 crores of its 
scarce foreign exchange.

Shri Kldwai: It is not scarce.

Shri V. B. Gandhi: I do not know 
who is responsible" for this state of 
things. Some of us have begun to feel 
that there is some serious miscalcula
tion somewhere; there is some facile 
optimism somewhere, there is some 
negligence to observe scientifically the 
facts before them and to study facts. A 
lew months ago, on the 20th of Novem
ber, when this House was considering 
the Sugar (Teporary Additional Ex
cise Duty) Bill, we were told by the 
Minister of Revenue and Expenditure 
that he would like to export sugar and 
that foreign exchange was very scarce. 
Our Minister of Food and Agriculture 
then informed the House that he was 
not unwilling to subsidies the export 
of sugar as such export was being sub
sidised in all countries of the world. 
They were talking then about having a 
buffer stock of something like three 
lakh tons. They declared to this House 
that they had five lakh tons surplus 
on their hands. In the of these 
things, today, only a few months after, 
to present this country with a decision 
that we should be asked to import and 
that his country should be asked to 
pay exchange, scarce exchange, to the 

aes PSD.

tune of Rs. 11 crores is something which 
needs explanation. I would not say 
that there should be a committee to 
report on the whole situation, but at 
least I would certainly plead with the 
hon. Minister to issue some kind of a 
comprehensive statement, some kind 
of a White Paper, dealing with the 
whole question as to how his Ministry 
has been handling this question since 
^he day decontrol was brought into 
effect.

Shri Kidwai: I shall deal with the 
last speaker first. The last speaker has 
presumed that whatever sugar has 
been released from the 1st of December 
is lying in store with the dealers; it 
has not been consumed. 1 think it is 
not correct. This year, as I have said 
again and again, in the first two or 
three months, the prices were as they 
should have been. Then they started 
rising. And we thought that there must 
be hoarding. Therefore, we undertook 
steps to have two releases. We releas
ed as much sugar as two lakh tons in 
one month. Each release was over 
two lakh tons. Yet the price was not 
affected.

Then we tried to find out the reason 
and we thought if there had been 
hoarding the best method to find that 
out would be from the bank credits. 
And we found that there had been 
no extraordinary advances.

Shri S. 8. More:r How is it the best 
method?

Shri Kidwai: I think it is the beat 
niethod. If the hon. Member will sug
gest something else I will accept !t.

If all the stock had been under hoar
ding, now that the season is about to 
end and the new sugar will be produc
ed from 1st December, and two lakh 
tons are being imported, the hoarders 
would have thought twice .before they 
continued hoarding. The hoarded su
gar would have come out in the mar
ket, as many other things are coming 
in the market, and prices would have 
gone down. Therefore, that is also a 
proof that there is not any hoarding.

Much has been said about cane 
prices. But no one has taken the care 
to find out how the income from the
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rShrl Kidwai] 
cultivation of cane compares with the 
alternative crops that agriculturists 
can grow.

Pandit K. €. Sharma (Meerut Distt. 
South): How does the cost price com
pare?

Shri Kidwai: I wiU teU you. I think 
the hon. Member knows there is no 
compulsion by law that anybody should 
grow cane; it is only when he finds it 
profitable that he does so.

Pandit K. C. Shairma; There is no 
compulsion that anybody should live.

SKiri Kidwai: This logic will not do. 
The other day I gave an instance. 
When the wheat prices were high and 
there was black market, the person 
did not go in tor cultivation of cane, 
although the price was rupees two. 
But when wheat prices came down to 
the present prices, he reverted to it. 
And as I have just said, in Bihar al
though Rs. 1/5 was fixed last year 
pnd people believed that the same 
price would continue, the cane area 
has increased. (Interruption) That is 
what the Bihar Government has said.

Pandit K. C. Sharma: That is no 
reason to fix starving price.

Mr. Chairman: I think the hon. Min
ister should be allowed to proceed. 
These are the figures given by the 
Government, he has said. Why should 
anybody doubt those figures?

Pandit K. C. Sharma: Is this a valid 
reason to give prices for the sugar...

Mr. Obairman: That is an altogether 
different matter. Let us not doubt the 
figures.

Thakur JugiU Klshore Sinha; We
have also got figures.

Shri Kidwai: If the argument is 
that the cost of every raw material 
should be increased and for the 
sumer the price should be decreased, 
I do not know where the money will 
come from.

Prof. S. N. Miffhra: Sir, may we 
know whether we would have another 
opportunity to discuss the subject

after the hon. Minister has spoken, 
.because we find there are a number of 
points which require clarification. We 

, request you to give another opportuni- 
/ty .

Mr. Ghalmiaii: When the request 
comes it will be decided on merits.

Shri Kidwai: As 1 said, U. P. is the 
largest cane growing area. The alter
native crops to cane are two—^wheat 
for some period and then jowar for 
the other period.

Shri Syamnandaa Sahaya: And sweet 
potato in between.

Shri Kidwai: The income from wheat 
and jowar is less by Rs. 70 than the 
income from sugar-cane.

An Hon. Member: Per acre?
Shri Kidwai: Yes; per acre.
Sardar Lai Singh: What about the 

cost of production?
Sliri Kidwai: The cost is also less. 

Then, I have got other figures regard
ing this progressive cultivator from 
the Punjab and I will show that price 
had no effect. In 1949-50, when the 
cane price was Rs. 1-10-0, this pro
gressive cultivator sold his cane from 
86 acres for Rs. 29,329.

Shri Sarangadhar Das: What is the 
source of these figures?

Shri Kiidwai: The sources are the 
Punjab Government and the sugar 
mills to which the cane was sold.

In 1950-51, when the cane price was 
Rs. 1-12-0, he got from »0 acres Rs. 
39,745. Last year, when the cane price 
was Rs. 1-5-0, the cultivation was not 
90 acres, but one acre less, he realis
ed Rs. 33,185.

Sardar Lai Sini^: I contest the fig
ures. These figures are absolutely 
wrong and I am prepared to show 
that I have got figures for the area. 
In 1950-51 and succeeding year, the 
area was about 80 acres and last year 
about 100; this year it is reduced to 60 
acres. The figures of production given 
by him are also wrong.
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Sliri Kidwai: I am further supported 
in my view. If 60 acres have brought 
him up to this amount, I am all the 
more correct. We will see what has 
been the difference in the price of 
wheat in the last two or three years 
in U.P., and Bihar. So far as Punjab 
is concerned, if we make any differen
tiation between the cane prices in the 
different areas, then, we will have to 
take into consideration the recovery. 
In Punjab, the recovery is very low. 
Still, the cane grower is paid Rs. I'-5-0 
per maund. While the recovery in 
South India is more, where it is up to
12 per cent, he is also paid Rs. l*-5-0 
per maund.

Sardar Lai SingCi: Here again. I am 
sorry to interrupt. In the South, they 
have got an organisation called SISMA 
—South India Sugar Mills Association 
—which have adopted a definite for
mula according to which they pay ini
tially a price of Rs. 1-5-0 a maund and 
if the sugar recovery is higher, the 
cultivator is given the pro rata benefit 
of the same, with the result that the 
cane grower in South gets  much high
er price, a pro rata share of the pro
fit. That is a concession that is not being 
allowed in the U.P. or the Punjab. 
That makes all the difference. I know 
that they actually get Rs. 1-12-0 in
stead of Rs. 1-5-0.

Mr. Chatrmaji: Order, order. The 
hon. Member has had his full say and 
he was over anxious not to give way.
I would request him not to interrupt 
and if he raises any objection, not to 
make a long speech on it.

Shri Kidwai: I am glad that the hon. 
Member has again contradicted him
self. He definitely gave us figures about 
a Hyderabad mill which is a member 
cf the South Indian Mills Association.

Sardar Lai Singh: It is not.
Shri Kidwai: The two persons whom 

he has named, they have come here 
and given a memorandum that al
though it is a member of that asso
ciation. it is not given that price. 
Therefore, it is not an universal for
mula. I have .been trying for the last 
1} years to find out a tonuul* whicU

will pay the cane grower a price in 
proportion to the recovery and which 
would be a scientific formula. I have 
not been able to introduce it because 
I cannot trust the mill-owners not to 
take aidvantage of that

I will give you an example. Last 
year, there was so much cane that the 
mills refused to crush after a certain 
date. Then, the U.P. Government ask
ed them to crush the cane and pay 
according to recovery. There are two 
mills in the neighbourhood. They were 
drawing cane from the same area. 
But one mill showed a decrease of 
only 0.2 per hundred maunds recovery, 
while the other showed a decrease of 
two point something per maund. 
Therefore, I have asked some scienti
sts to give us some formula that will 
be fool-proof. Otherwise, I cannot 
leave them at the mercy of the mill- 
owners because you cannot trust them. 
In another area also ...
1 P.M .

Shri Syamnandaii Sahaya: In the
matter of recovery it is not merely 
the cane that matters, but also the effi
ciency of the mill. So, that cannot be 
the sole criterion. Because you are 
judging, it is my duty to draw your 
attention to that.

Shri Kidwai: Efficiency or no effici
ency, we should find out some method.

SGiri Syamnandaii Sahaya: Yes.
Shri Kidwai: That is what I want.

I have asked our research men and 
others if they can give us anything. 
Similarly, I know that there is cheating 
of the agriculturists in the weighment 
machine. I am trying to fix some 
check on that. But, I think we should 
be careful in fixhig up a price. I have 
been taking interest in this cane ques
tion since 1933-34 when in U.P. we 
found that whenever there was cane 
in abundance, the mill owner would 
harass the people who would come, and 
as Mr. Dhuslya has said, they would 
pay rupees two or Rs. 1/0 per maund.
I was a party to this Eekh sangh which 
agitated for the fixing of minimum 
prices. But I have found that when
ever a price is fixed which bring#
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[Shri Kidwai]
them much larger profit than alter
native cultivation, then the cultiva
tion of cane goes up, and the result 
is next year they have to destroy the 
cane; the people who have not been 
able to sell their cane suffer much 
loss. That was our experience in 1951
52. Therefore, we should avoid that.

Shri Syamnandan Sahaya: That is 
true.

Shri Kidwai: We have stlU to de
cide. Tomorrow, I am meeting all the 
interests. We have to fix the cane 
price. If we find that in spite of this 
Rs. 1/5 per maund the area in different 
States has gone up under cane culti
vation, then I will not accept any 
figure that the cane cultivation is high
er or lower. I say that cane prices are 
more l]avourable than alternative 
crops. That is the real test. Why should 
not we adhere to it? If we had forced 
a certain area to cultivate cane and 
supply it to the mills, then the price 
and other thijngs should liave mat

tered. When it is free, when it is open 
to him to cultivate cane, wheat or rice, 
our agriculturist should choose the 
best he can cultivate or the more profit
able cultivation. Therefore, it is easy 
for us to say that the price should be 
raised to Rs. 1/12 or rupees two. I 
know that the mill-owners themselves 
were a party to this preposterous 
thing, raising the price to rupees two 
per maund, and then taking advantage 
of their stock and raising the price of 
sugar to Rs. 35. What was the result? 
As I have said, next year the cultiva
tion did not increase. It decreased.

I have got the figure of this learn
ed agriculturist. In 1947-48, the price 
was fixed at rupees two per maund, 
but did you expect that the area should 
go up now? He decreased the area 
from 330 to 260 acres, .because alter
native crops were bringing him better 
price. Therefore, the matter of fixing 
Up the price is the matter of com
parative prices of different crops, and 
I would be happy it people go away 
from cane to other things and say, 
if the mlll-owner comes, *Ve are flx- 
teg a mteimum price” . As our friend

Dr. Ram Subhag Singh said, leave it 
to the cultivator.

Formerly in a certain area from 
which the mill used to get its supply, 

' they were prohibited from maunfac- 
' turing gur. All those restrictions have 

been removed. It is open to them, if 
they get a higher price for gur, to con
vert their cane to gur, or the mill- 
owners would be forced to offer high
er prices. It is an open secret. What
ever they come across, the mill- 
owners’ will be prepared to pay. If 
they are to keep idle, it will not pay 
them. Therefore, they will pay the 
higher price.

Dr. Ram Subhag Singh: I was not 
referring to reserves. I said that if you 
were unable to pay a proportionately 
higher price for sugar-cane, you better 
leave it to the farmers.

Shri Kidwai: There is no question of 
any reserved area. If there is a reserv
ed area as between one mill and an
other, and if the producer wants to 
manufacture gur in a reserved area, 
it is now open to him to do so. Three 
years before, the restrictions were 
there, and so he could not manufac
ture gur, and the movement of gur 
was also prohibited, so that the prices 
would remain the same, and the mill- 
owners would get it at their desired 
price. Now all these restrictions have 
been removed. There is no restriction 
on movement from this factory to any 
other place, and there is no limit also 
as to what extent they can manufac
ture gur. What we have done is only 
to fix the minimum price, whatever 
may be the maximum.

t  iC T  a rrr ^  P n ify
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All these things are there in every 

place. Two or three years ago, the gur 
prices were high. The sugar prices 
also were high. But now they say there 
is a discouragement to the cultivator 
of sugar-cane.

ftr^fir pT«f { m ^  ^ ‘̂ rpnr^T): 
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ShH L. N. Mfshra (Darbhanga cum 

Bhagalpur): Is it a fact that the Gov
ernment of Bihar has written in a re
cent communication to the Govern
ment of India that the acreage under 
sugar-cane has gone down?

ShH Kidwal: I have heard it for the 
first time in this House.

Shri L. N. MlMira: May I know whe
ther they have sent a letter to that 
effect, and have the Government of 
India received that letter?

Shri KWwai: 1 cannot accept any 
stdtfemettt that the acreage under 
ftiligar-cane cultivation has gone down.

Shri L. N. Mishva: It is .by the de* 
partment conceraed.

Shri Kidwai; It is always the de
partment concerned that sends us the 
returns.

Shri SyamnaiidAii Safiiaya; We shall 
place it again before you.

Shri T. N. Singh (Banaras Distt— 
East): The price of sugar has not been 
fixed in 1952-53̂  but the price of cane 
was flxed, and the sugar merchants 
have been allowed to get extra prices 
for the reserve stock. What have the 
Government done to relate the prices 
of the two, as was their previous poli
cy?

Shri Kidwai: In regard to fixation of 
price, our experience has been this. 
I do not know what the experience 
of hon. Members on the other side is. 
If you sell this sugar in blackmarket. 
the result is that sugar is not availa
ble in sufficient quantity in open mar
ket, and people have therefore to pay 
a higher price. Ordinarily the law of 
supply and demand is governing this. 
When there is larger consumption, 
what is the percentage of rise in the 
price of sugar, as compared with that 
in the case of gurl Sugar prices have 
risen by about ten per cent, only* 
whereas gur prices have gone up by 
about 120 per cent., from about Rs. I 
to Rs. 29.

Shri T. N. Singh: With what year as 
the base?

Shri Kidwai: I am talking of this 
year. I am comparing the sugar and 
gur prices. The sugar prices have not 
gone up by more than ten per cent, 
anywhere, while gur prices have gone 
up .by as much as 120 per cent.

The Pmrliameiitary Secretary to the 
MiniAter of Railways and Transport 
(Shri SbahBAwac Khaa): Out of these 

Rs. 29. how much does the cultivator 
get?

Shri Kidwai: The cultivator has got 
the option—and I think we shall have 
to deal with another cultivator of su
gar-cane—of supplying It to the mill, 
converting it into gur, or consuming it 
himself. There is no fourth method
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fShri Kidwail
open to him. Why should he cultivate, 
if he loses something in the end? We 
have not been able to understand that.

Shri Syamnandan Sahaya: It is
their money crop.

Shri Kidwai: So they are getting 
money. I would not like the areas 
under wheat and rice crops to be di
verted for money crops, because we 
are importing.

Shri T. N. Singh: May we know if 
the price of sugar is now to be regu
lated by imports of sugar and not by 
the old formula of relative cane 
prices?

Shri Kidwai: As I said again and 
again there has been no fixation of 
price except reservation of 25 percent, 
of the produce to be released at the 
formula that was in operation, that 
is, the sugar price would be Rs. 27 
per maunjd. Therefore, we have re
leased to State Governments recently 
sugar at Rs. 27 per maund.

Now what do I find? State Govern
ments are selling sugar at the same 
price at which sugar is pbtainable in 
the market. That policy of control did 
not succeed. What is the price here in 
Delhi? It is 12i annas per sder while 
the price at which it was released 
to the States was Rs. 27. Therefore, we 
should see all these difficulties of con
trol. An hon. Member has said that 
sugar is sufficient in this country, 
why should it be Imported? The rea
son for this has been given in the rep
ly that was given earlier that from the 
very beginning of this year we have 
been releasing a quantity that was 
much larger than last years and yet 
the prices were not brought down. I 
find that today on the 1st of Septem
ber there are only 445,000 tons of sugar 
available in the mills. The release in 
each month is about 1.4 lakh tons. 
Therefore, if at the close of the year 
we do not have any stock the prices 
will rise. Therefore, we have imported 
2,00,000 tons of sugar . to keep the 
stocks at the beginning gf the year 
and If we find that next year the price

continues to be as high as it is this 
year, we may have to import some more 
sugar next year.

|anmr #
i ,
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Pandit K. C. Sharma: May 1 put
a simple question: whether the basis 
of the price is what the cultivator 
would be forced to accept to part with 
his sugar-cane under the compulsion 
of events or whether it would be based 
on a sound economy and stability of 
agriculture?

Shri Kidwai: I think the hon. Mem
ber does not understand the question. 
He comes from an area which is a 
gur producing area. He also knows 
that formerly, say, two years ago 
there were all sorts of restrictions for 
the manufacture of gur in a reserved 
area and that the manufacture of 
gur remained banned till the crush
ing season for sugar-mills was over. 
Now that the price of sugar-cane Is 
low I have given them complete free
dom that they can supply the cane to 

. the mill or can convert it into gur and 
get the best price in the market. Now 
we have seen, even when the cane 
prices were high, what was the gur 
price. The gur prices fell in Meenit 
to Rs. 5/8 per maund because sugar
cane was so abundant that the mills 
could not crush. We have to save the 
cultivators from ah these calamities.
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Pandit K. C. Sharma: May I know 
who was responsible, if not the Gov
ernment, for reducing the gur prices 
to rupees seven? What was the reason 
that gur was selling at rupees seven 
per maund when the bullocks and the 
cultivators were starving to death? 
Had the Government no responsibility 
whatsoever? Was the hon. Minister 
sleeping then?

Shri Kidwal: Gur price was fixed at 
Ps. 19 previously.

The hon. Member does not know 
anything.

Pandit K. C. Shairma: The gur price 
went down to rupees seven.

Shri Kidwal: It went down
because there was no purchaser. I say 
there are commodities that we can

purchase. I received information from 
Saurashtra only four days ago that 
the crops were so good that bajre is 
being sold at rupees six per maund. 
That is an uneconomic price and I 
authorised the Saurashtra Government 
to start purchasing at the Government 
rate of Rs. 9/8 per maund which is 
considered to be an economic price. 
Therefore, We have a price-support 
policy and we adopt it wherever we 
can. Where the price is proportionately 
high we have to check it.

01̂ ^  : W T
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The House then adjourned till a 
Quarter Past Eight of the Clock on 
Wednesday the 2nd September, 1953;




